FORMB
PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process)
Regulations, 2016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF

SIGMA-C INFRASTRUCTURE PRIVATE LIMITED

13:;_ Particulars Details
1. Name of Corporate Debtor Sipma-C Infrastructure Private Limited
2 Date of Incorporation of Corporate | 25t September, 2012
Debtor
3. Authority under which corporate | Registrar of Companies - Kolkata
debtor is incorporated/ registered
4. | Corporate Identity No. / Limited | U45400WB2012PTC186379
Liability Identification No. of Corporate
Debtor -
S. Address of the registered office and | Registered Office: 52A Shakespeare Sarani,
principal office (if any) of the | Kolkata- 700017, West Bengal.
corporate debtor
6. Date of closure of Insolvency | 27t August, 2024
Resolution Process
s Liquidation commencement date of | 27t August, 2024 (Order received from the
corporate debtor Hon’ble NCLT, Kolkata Bench on 28t August,
2024)
8. Name and registration number of the | Hansraj Jaria
insolvency professional acting as | IBBI Reg. No.: IBBI/IPA-002/IP-N00835/2019-
liquidator 2020/12663
9. Address and e-mail of the liquidator, as | Address: 36, Abinash Sashmal Lane, Beleghata,
registered with the Board Phoolbagan, Near Pawanputra Hotel, Kolkata -
700010.
Email: hansrajjaria@gmail.com
10. | Address and e-mail to be used for | Address: 36, Abinash Sashmal Lane, Beleghata,
correspondence with the liquidator Phoolbagan, Near Pawanputra Hotel, Kolkata -
700010.
Email: sigmac.liquidation@gmail.com
11. | Last date for submission of claims 26t September, 2024

Notice is hereby given that the National Company Law Tribunal, Kolkata Bench has ordered the
commencement of liquidation of Sigma-C Infrastructure Private Limited on 27t August, 2024.
Mr. Hansraj Jaria was appointed as Liquidator by the Hon'ble NCLT, Kolkata Bench on 27t
August, 2024 (Order received from the Hon’ble NCLT, Kolkata Bench on 28t August, 2024).

The stakeholders of Sigma-C Infrastructure Private Limited are hereby called upon to submit
their claims with proof on or before 26t September, 2024, to the Liquidator at the address
mentioned against item No.10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with the proofin person, by post or by electronic means.

Submission of false or misleading proof of claims shall attract penalties.

HANSRAJ JARIA
INSOLVENCY PROFESSIONAL
Regn. No.;
IBBI/IPA-OOZ/IP-NJGSBS/ZO19-2020/12663
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SALUTE THE SOLDIER

On the 44th Raising Day of 15th Battalion, The Bihar Regiment, we pay
homage to the Veer Biharis who have made the supreme sacrifice in the
highest traditions of the Indian Army to protect the nation and to bring
glory to the Regiment.
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Nb Sub D C Tudu, Nb Sub Lalan Singh, Nk Purendra Majhi, L/Nk
Hridya Singh, Sep Inderajit Singh, Sep Vijaya Kumar, Sep Om Prakash,
Sep Niraj Kumar. Your gallantry will continue to inspire us forever. We,
the fraternity of the Veer Biharis salute you and your brave families.

The Bihar Regiment Association

SALUTE THE SOLDIER

CENTRAL RESERVE POLICE FORCE

Shaheed SI
Ranbir Singh
03-11-1932 To
01-09-1980
40 Bn

Jammu and Kashmir
1 September 1980

In the line of duty, security forces often face both adversaries and the
challenges of harsh terrains and severe weather. Shaheed Sub Inspector
Ranbir Singh and Shaheed Constable Tikendra Kumar, serving with the
40 Battalion in Kargil district, Jaimmu and Kashmir, exemplified this
resilience. On 1 September 1980, during law and order duties, they
tragically lost their lives to the rising waters of the Sindh river.

.|

Shaheed Constable

Chhattisgarh
01 September 2016

Constable Sachin Kumar was among the bravehearts
who made the ultimate sacrifice while neutralizing
an [ED. On 26 August 2016, during an anti-Maoist
operation in the forests of Chintagufa, Sukma,
Chhattisgarh, the troops of 150 Battalion detected
an [ED along their route. Constable Sachin Kumar

ANDHRA PRADESH CAPITAL REGION DEVELOPMENT AUTHORITY

Lenin Centre, Governorpet, Vijayawada-520002 (A.P.)
E-Procurement Tender Notice

NIT No.MAU61-USIOINF(OTH)/7/2024-IFR1 Dt.31-08-2024
Name of Work: ‘Request for Engaging the DPR Consultant for Preparation of
Detailed project report for (A) Present Ground Status Assessment of the implemented
works, (B) Preparation of BOQs and Cost Estimation of the balance works duly
incorporating rehabilitation and Retrofitting Works, Bid Preparation, for LPS Zones -1, 2, 3,
4,5(A,B,C&D), 6,7,9,9A, 10, 12, 12A & AGC Infrastructure of Amaravathi Capital City
(C) Detailed Design and Project Report, Preparation of B.0.Q's and Cost Estimates and Bid
Preparation for LPS Zone 8 & Zone 11"

The bid can be downloaded on AP e-procurement portal from 03.09.2024 to 18.09.2024 up to
15.00 Hrs. Due date for submission of Bid 18.09.2024 up to 15.30 Hrs, Technical bid opening
18.09.2024 @16.00Hrs. For further details please refer to www.apeprocurement.gov.in and

www.crda.ap.gov.in Sd/- Commissioner, APCRDA, Vijayawada
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INVITATION FOR EXPRESSION OF INTEREST FOR

MAA RATANTI KALIMATA COLD STORAGE PRIVATE LIMITED

Operating as Cold Storage Unit for Agricultural Products
Regd. Address : Rabindrapally P.O. P.S. - Suri, Birbhum, West Bengal, 731101
(Under Sub-Regulation (1) of regulation 36A of the Insolvency and Bankruptcy Borad of India

RELEVANT PARTICULARS

Name of the corporate debtor along with
PAN/CIN/LLP No.

PAN : AAJCM1264C

Maa Ratanti Kalimata Cold Storage Pvt. Ltd.
CIN : U01403WB2014PTC200217

(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

are located

2. |Address of the registered office Rabindrapally P.O. P.S.- Suri, Birbhum,
West Bengal, 731101

3. |URL of website www.mrkcirp.in

4. |Details of place where majority of fixed assets|Cold Storage situated at Village + P.O

Jaugram, P.S Jamalpur, National
Highway (Delhi Road),
Burdwan, West Bengal 713166
[Geo Location : 23.084501051285443

|| 88.08568258254348]

Purba

Installed capacity of main products/ services

290,635 MT capacity modern type

Potato Cold Storage

Quantity and value of main products/ services
sold in last financial year

As per the last Audited Financial
Statement for the FY 2022-23, the total
revenue is INR 2.16 crores.

Corresponding quantitative details is not

available.

Number of Employee / Workmen

1 (one) number employee as per
information retrieved from EPFO web

portal.

Further details including last available financial
statements (with schedule) of two years, list of
creditors, relevent dates for subsequent events
of the process are available at URL:

EOI to be submitted in the manner|
enumerated in the 'Detailed Invitation
for EOI' document. The Detailed
Invitation for EOI containing the relevant|
dates; Audited Financial Statement for
FY 2021-22 and FY 2022-23; List|
of Creditors can be obtained from
www.mrkcirp.in. List of Creditors can

Sachin Kumar
10-10-1988 To
01-09-2016
150 Bn

on 01 September 2016 and attained martyrdom.

successfully identified and defused the device on-site. FHR AT Fee PR 2

However, while searching for more IEDs, he tragically P

stepped on another concealed device, triggering a (ferfta )

devastating explosion. He sustained severe injuries arefteror AT
and was evacuated to AIIMS, Delhi, where he succumbed to his injuries DIPR/C/7979/2024 wifafa o g g

also be viewed from IBBI webportal
(www.ibbi.gov.in).
Eligibility Criteria is included in the
'Detailed Invitation for EOI' document
which can be downloaded from
www.mrkcirp.in

9. |Eligibility for resolution applicants under section
25(2)(h) of the code is available at URL:
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Bank of Baroda

B

REGIONAL OFFICE: BURDWAN REGION JNITqy[1]!
SALE NOTICE

2nd Floor, 54, G. T. Road, Bhangakuthi, Burdwan- 713101
E mail: recovery.whs@bankofbaroda.com

LAST DATE & TIME OF SUBMISSION OF EMD (Earnest Money) AND DOCUMENTS (HARD COPY/ ONLINE) 19.09.2024 UPTO 5:00 PM

PUBLIC NOTICE FOR E-AUCTION FOR SALE OF VEHICLE

Hypothecated Vehicles taken possession by Bank will be sold in e-auction on 20.09.2024 between 02.00 PM to 04.00 PM (with unlimited extension of 10 Mins).

Whereas Bank of Baroda had taken possession of the following vehicles in the following loan accounts with our Branch with a right to sell the same on “AS IS WHERE IS BASIS AND
AS IS WHAT IS BASIS” for realization of Bank's dues. The sale will be done by the undersigned through e-auction platform provided at the website: https://bob.auctiontiger.net.

Name of - . Total Dues | Reserve Price (Rs.) )
Sl. Branch the De:cngtlorll(]of the Vehl'cle ason EMD EMD Submission Account Details o[f);tj(l;rtlz?i‘:n
No. Borrower (under Banls possession) 28.08.2024 | Bid Increase Amount
1 Branch : OM SAI TATA TIAGOEV XZ+WMU, Rs.1050877.81 Rs.7,33,500/- Alc No.: 00440015181869 20.09.2024
DURGAPUR |LOGISTICS, |Colour : EV Teal Blue, Electric - Account Name: SARFAESI from 2p.m
) PROP.- Vehicle, Odometer- 15970 KM, Rs.73,350/- AUCTION PROCEED to 4 p.m (with
BranchHead: |MrMintu  |Registration No. WB40AW6297| | -eememmeemrmemrceees IFSC Code: BARBODURGAP unlimited
Mr. Biswajit Sen, Bhattacharya| (Hypo to Bank of Baroda Durgapur Rs.10,000/- Fi . H extension of 10
' ifth character is zero|
Contact No.: Branch) ( ) Mins)
8373060009
2 Branch : Swapan TATA ALTROZ XZ+ 1.2 BS6,|Rs.846069.32 Rs.5,10,000/- Alc No.: 77750015181869 20.09.2024
KHARIDA | Ghosh Colour: OPRBLU BKONX,| [ - Account Name: SARFAESI from 2 p.m
MARKET, Odometer -8101 KM, Registration Rs.51,000/- AUCTION PROCEED to 4 p.m (with
KHARAGPUR, No.: WB34BZ7457 (Hypo to Bank of| | =emeememmememmemememmemens IFSC Code: BARBOVJKHWB unlimited
Baroda, Kharida Market Branch, Rs.10,000/- Fifth character is zero extension of 10
Branch Head : Kharagpur) (Fi is zero) Mins)
Ms. Reena
Yadav,
Contact No.:
8601534017
2 Branch : Apurba RENAULT KWID RXL (O) MT 0.8L, | Rs.438569.46 Rs.2,92,500/- Alc No.: 68480015181869 20.09.2024
PARCUS ROAD |Mallik Colour : Ice Cool White, Odometer-| | =wmememmmmmmememeeeen Account Name: SARFAESI from 2p.m
BURDWAN, 4193 KM, Registration No.- Rs.29,250/- AUCTION PROCEED to 4 p.m (with
WB42BD2848 (Hypo to Bank off | seeeeeeeeeeoeeeeeee IFSC Code: BARBOVJBURD unlimited
Branch Head : Baroda, Parcus Road Branch) Rs.10,000/- : ; extension of 10
Mr. Himangshu (Fifth character is zero) Mins)
Mahato,
Contact No.:
8551063470
TERMS & CONDITIONS:

1. The e-Auction is being held on “AS IS WHERE IS BASIS AND AS IS WHAT IS BASIS”.

2.DATE & TIME OF E-AUCTION: 20.09.2024 (02.00 PM to 04.00 PM with unlimited extension of 10 Mins)
3. The intending bidders should make their own independentinquiries regarding the encumbrances, title of Asset/ Vehicle & to inspect & satisfy themselves.
4. Vehicle may be inspected after contacting concerned Branch

5. The Earnest Money Deposit (EMD) of the successful bidder shall be retained towards part sale consideration and the EMD of unsuccessful bidders shall be refunded. The Earnest
Money Deposit shall not bear any interest. The successful bidder shall have to deposit 25% of the sale price, immediately on acceptance of bid price by the Bank and the balance of the
sale price on or before 15th day of sale or within such extended period as agreed upon in writing and solely at the discretion of the Bank. Default in deposit of amount by the successful
bidder would entail forfeiture of the whole money, already deposited and vehicle shall be put to re-auction and the defaulting bidder shall have no claim/ right in respect of vehicle/

amount.

6. This publicationis also a 15 days’ notice to all the borrower/ guarantors.

7. The purchaser shall bear the stamp duties, including those of sale certificate, registration charges, all statutory dues payable to Government/any authority, Taxes, GST and rates

and outgoing, both existing and future relating to vehicles/properties.

8. No request for inclusion/substitution of names, other than those mentioned in the bid, in the sale certificate will be entertained. The Sale Certificate will be issued only in the name of

the successful bidder

The intended bidders who have deposited the EMD and require assistance in creating Login ID & Password, uploading data, submitting bid, training on e-bidding process etc., may
contact: Name of Auction Agency: M/s e-Procurement Technologies Limited - Auction Tiger, Address, B-704, Wall Street - Il, Opp. Orient Club, Nr. Gujarat College, Ellis
Bridge, Ahmedabad - 380006 Gujarat (India), Bidder Support: Auction Tiger Contact Details : 079-68136869/ 09265562821/ 09265562818 , support@auctiontiger.net, Web
Portal Address: https://bob.auctiontiger.net, Email address : krishna.hada@eptl.in, and for any vehicle related query may contact concerned Branch during the office

hours on any working days.

FOR DETAILED TERMS AND CONDITIONS PLEASE REFER TO OUR WEBSITE www.bankofbaroda.co.in and https://bob.auctiontiger.net
Bank of Baroda, Burdwan Region

Date: 01.09.2024, Place: Burdwan

3freaT SietHis a& &A Indian Overseas Bank

Tt SR <A Rl

Regional Office, Kolkata - Il, 119, Park Street, Kolkata - 700 016.

COMMERCIAL SPACE FOR BANK

LEGAL NOTICE
My client NIRANJAN KUMAR CHORARIA

Good people to grow with

Director Of  VISCO FREEHOLD PRIVATE
LIMITED purchased land from SADHAN
CHANDRA PAL, S/O-Late Balai Chandra

“Commercial Space, preferably on the ground floor required on lease for

shifting of our :-

Birati Branch - 1500 to 2000 sq. ft. carpet area
Konnagar Branch - 1500 to 2000 sq. ft. carpet area
(Preferably near to existing branch) Da

Interested landlords may apply with

available at- www.iob.in) to the Chief Regional Manager,
Overseas Bank, Regional Office, Kolkata-Il,
House, First Floor, Kolkata-700016 on or before 16.09.2024.

The Bank reserves the right to accept or reject any offer without assigning
any reason whatsoever. No Brokerage will be paid by the bank”.

Pal, Vill-Bora Kamalaéaur ,P.0-Bora, Singur,
are represented
by their "Attorne Surajit Ghosh S/O-
Ranjit Ghosh(Adress-Barasa- Chutorpara
P.0+P.S-ChandanNagar Vide Power No.
4005537/23 Dated on 09/11/2023 of L.R
k No. 1263 under Khatian No.301 area
full details (only as per format| |of 08 Decimal out of 35 Decimal of Mouza
Indian HTehpr:JIku,&ftJ Lﬂ:\kt)-8h1 I—§|fngur ?ItSt
i ooghly. After that she ied for mutation
119 Park street, White | 17038 N BT & LRO Eﬁngur Hooghly If
any objection by the Principal or any others
Person against the Power they should by
written objection within 01 month before
the said land office from published of this
notice otherwise legal action taken as per

Chief Regional Manager
Indian Overseas Bank

Contact Person: K K JHA, Landline: 033-2217 5814, Mob: 8458855335

law. Souvik Sarkar Advocate Serampore
Court

CENTRAL RESERVE POLICE FORCE

A
Shaheed Head Shaheed Shaheed
Constable Constable Constable
Ramchander P K. Vijayan B. A. Kakre
Sharma 30-12-1947 To 28-01-1952 To
04-10-1934 To 01-09-1981 01-09-1981
01-09-1981 45 Bn 45 Bn

45 Bn

Manipur
1 September 1981

-— |
ol i
Shaheed Constable
Raghubir Sharma
14-09-1951 To
01-09-1981
45 Bn

-1 |
Shaheed Constable
Raghubir Singh
45 Bn

The 45 Battalion of CRPF was deployed to conduct counter-insurgency
operations in Manipur. On 1 September 1981, while on an operation,
the unit encountered insurgents. In the ensuing firefight, the personnel
valiantly retaliated, preventingfurther losses. Tragically, these bravehearts

made th supreme sacrifice in the line of duty.

ASANSOL MUNICIPAL
CORPORATION
NOTICE INVITING
E-QUOTATION
N.I.LE. EQ.

No. 77/PW/Eng/24
dt. 30.08.24
Visit to website
www.wbtenders.gov.in
For details please
contact to Tender Cell,
AMC

SE,
Asansol Municipal
Corporation

NOTICE

[gadamba Prasad Jaiswal

EPAN -ADRPJ1099C) residing of 287/1, Roy
ahadur Road, Kol-53, P.S. Behala, P.0.

New Alipore has purchased a Iand/Property,
Schedule Stated Below from Power of Attorneg
holder Mr. Ganesh Chandra Seal, POA No. 25
of 2023-24 and from Miss Samihaa Seal POA
No.160414021 of 2023 by Deed No. 160204053
of 2024 registered in Book No. |, volume No. 1602
of 2024, Pages 128493 to 126531, If any body
has any ob{ecnon or mutation of the said land
Property, Please inform Office of BL & LRO,
Kolkata Block, KMC building Room No. 328, 5,
SN, Banerjee Road, Kolkata-13, in writing over
email- bIIroatm@gmall com within in one month
from the date of this Advertisement. Land
Schedule, Mouza Haridevpur, J L. No. 25, R.S.

Dag No. 51,RS. Khatian No. 1026.

10. | Last date for receipt of expression of interest  {20.09.2024

11. [ Date of issue of provisional list of prospective |26.09.2024
resolution applicants

12.|Last date for submission of objections to
provisional list

13. | Date of issue of final list of prospective resolution
applicants

14 [Date of issue of information memorandum,
evaluation matrix and request for resolution plans
to prospective resolution applicants

15 [Last date for submission of resolution plans

16 [Process email id to submit EOI

01.10.2024

11.10.2024

16.10.2024

15.11.2024
mrk.cirp@gmail.com

Sd/-
CA Santanu Brahma
Resolution Professional of M/s. Maa Ratanti Kalimata Cold Storage Pvt. Ltd. (in CIRP)
IBBI Regn. No.: IBBI/IPA-001/IP-P-01482/2018-2019/12251 (AFA valid till 04.10.2024)
AH-276, Salt Lake, Sector Il, Kolkata - 700091, West Bengal
for M/s. Maa Ratanti Kalimata Cold Storage Pvt. Ltd.
Kolkata, the 01st day of September, 2024

FORM B
PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of India
(Liquidation Process) Regulations, 2016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF

SIGMA-C INFRASTRUCTURE PRIVATE LIMITED

Particulars

Details

1. | Name of Corporate Debtor Sigma-C Infrastructure Private Limited
2. | Date of Incorporation of Corporate Debtor  [25th September, 2012

3. | Authority under which Corporate Debtor is |Registrar of Companies - Kolkata
incorporated / registered
4. | Corporate Identity number / Limited liability | U45400WB2012PTC186379
identification number of Corporate Debtor
5. |Address of the Registered Office and Principal | Registered Office : 52A Shakespeare
Office (If any) of the Corporate Debtor Sarani, Kolkata - 700017, West Bengal.
6. [Date of closure of Insolvency Resolution|27th August, 2024

Process
7. | Liquidation commencement date of corporate | 27th August, 2024 (Order received from
debtor the Hon’ble NCLT, Kolkata Bench on
28th August, 2024)

8. [Name and registration number of the insolvency | Hansraj Jaria

professional acting as liquidator IBBI Reg. No. : IBBI/IPA-002/IP-
N00835/2019-2020/12663

9. |Address and e-mail of the liquidator, as|Address : 36, Abinash Sashmal Lane,
registered with the Board Beleghata, Phoolbagan, Near Pawanputra
Hotel, Kolkata - 700010.

Email : hansrajjaria@gmail.com
10.|Address and e-mail to be used for[Address : 36, Abinash Sashmal Lane,
correspondence with the liquidator|Beleghata, Phoolbagan, Near Pawanputra
Hotel, Kolkata - 700010.

Email : sigmac.liquidation@gmail.com
1. 26th September, 2024

Notice is hereby given that the National Company Law Tribunal, Kolkata Bench has ordered the
commencement of liquidation of Sigma-C Infrastructure Private Limited on 27th August, 2024.
Mr. Hansraj Jaria was appointed as Liquidator by the Hon'ble NCLT, Kolkata Bench on
27th August, 2024 (Order received from the Hon'ble NCLT, Kolkata Bench on 28th August, 2024).
The stakeholders of Sigma-C Infrastructure Private Limited are hereby called upon to submit
their claims with proof on or before 26th September, 2024, to the Liquidator at the address
mentioned against item No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with the proof in person, by post or by electronic means.
Submission of false or misleading proof of claims shall attract penalties.

In case a stakeholder does not submit its claims during the liquidation process, the claims
submitted by such a stakeholder during the corporate insolvency resolution process under the
Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for Corporate Persons)
Regulation, 2016, shall be deemed to be submitted under Section 38.

Last date for submission of claims

Hansraj Jaria

Liquidator

Sigma-C Infrastructure Private Limited
IBBI/IPA-002/IP-N00835/2019-2020/12663

Date : 01.09.2024

Place : Kolkata IBBI Reg. No. :

d® 30 asher
Bank of Baroda

Bank of Baroda, Park Street Branch,
1st Floor, A G Tower, 125/1 Park Street, Kolkata,
West Bengal-700017, Contact No-8335023502

4\ RER

year 2024,

Date: 30.08.2024

Itis hereby notified to all thatimmovable properties mentioned below have been kept as security by way of Mortgage in favour
of Bank of Baroda and Deeds along with other relevant documents related to the properties are deposited with Bank of
Baroda, Park Street Branch for availing various Credit Facilities from Bank of Baroda, Park Street Branch.

Public in general are hereby cautioned not to deal with the properties cited below and any dealing in any manner with the
properties shall be at their own risk and responsibilities without any claim of right, title and interest in the properties thereon.

All persons/financial institutions having any claim for right, title and interest in respect of the properties or part thereof

PUBLIC NOTICE

e i A o _ mentioned below by way of sale, exchange, mortgage, charge, guarantee, gift, trust, inheritance, possession, lease, tenancy
5‘3?]3[ da 5 |ﬂ(|ldﬂ Bﬂﬂk Appendix — IV [Rule-8(1)] or any kind of right or interest or pre-emption or under any decree, order or award passed by any Court or Tribunal are
- POSSESSlON NOTICE requested to make the same known/intimated in writing along with relevant supporting documents to the undersigned within
ALLAHABAD (for immovable property) 10 (ten) days from the date of publication hereof failing which all or any of such purported claims/objections/interests or
Zonal Office, Kolkata North demands Inany manner shall be deemed to have been V\{aived and/or a.bandoned.
GD- 377/ 378, 2nd Floor, Salt Lake, Sector Ill, Kolkata - 700106 . Details of Properties:
o -~ . Name of the Owner cum Mortgagor: ShriNitya Hari Kundu, s/o Nemai Chandra Kundu.
E-mail: zokolkatanorth@indianbank.co.in . A ) . .
. All that piece and parcel of total land measuring 769.802 Decimals more or less are lying and situated at Mouza -
Branch: Mellak Paschim Nekra, Police Station-Panskura and within the jurisdiction of A. D. S. R. — Panskura in the District Purba
Where as, The undersigned being the Authorised Officer of the Indian Bank (Erstwhile | | Medinipur by virtue of 27 Deeds as mentioned below.
Allahabad Bank), Zonal Office Kolkata North under the Securitisation and Reconstruction Sr. | DeedNo | Name OF Owner Dag No Land Area | Converted Land Land
of Financial Assets and Enforcement of Security Interest Act 2002 and in exercise of No. 9 (in Decimal) | Area As Per Character
powers conferred under Section 13(12) read with rule 8 and 9 of the Security Interest ) Conversion Certificate
(Enforcement) Rules, 2002 issued a demand notice dated 15.05.2024 Calling upon the
Mita Gayen (Borrower, Mortgagor and representing Legal Heir of Biswanath Gayen, 1. | 6624 NITYAHARIKUNDU _ |952 26 26 COMMERCIAL BASTU
borrower ), W/o. Late Biswanath Gayen, Village & PO Samta, PS Bagnan, Howrah | ||2. | 1888 NITYAHARIKUNDU 967 1.5 1.5 GODOWN
711303, Priyasha Gayen ((Legal Heir of Biswanath Gayen, borrower and being| |[3. | 4817 NITYAHARI KUNDU 967 20 20 GODOWN
represented through Mita Gayen , guardian), D/o. Late Biswanath Gayen, Village & ||4. 6242 NITYAHARI KUNDU  [969 10.5 10.5 GODOWN
PO Samta, PS Bagnan, Howrah 711303, Priyanshu Gayen, S/o. Late Biswanath 5. 185 NITYAHARI KUNDU 975 30 30 COMMERCIAL BASTU
Gayen (Legal Heir of Biswanath Gayen, borrower), Village & PO Samta, PS Bagnan,
Howrah 711303 with our Mellak Branch to repay the amount mentioned in the notice of 6. | 6628 NITYAHARIKUNDU 1976 2 2 COMMERCIAL BASTU
Rs.23,02,202.00 (Rupees Twenty Three Lakh Two Thousand Two Hundred and Two | ||/ 2135 NITYAHARI KUNDU 1977 36 36 GODOWN
Only) within 60 days from the date of receipt of the said notice. 8. | 6192 NITYAHARIKUNDU _ 977 13 13 GODOWN
The borrower having failed to repay the amount, notice is hereby given to the borrower | |[9. | 1465 NITYAHARI KUNDU {980 13.665 13.665 COMMERCIAL BASTU
and the public in general that the undersigned has taken possession of the property | || 10. | 5493 NITYAHARI KUNDU {980 27.333 27.333 GODOWN
described herein below in exercise of powers conferred on him/ her under Section 13 (4) | 1{11. | 1549 NITYAHARI KUNDU  |981 6 6 GODOWN
of the said Act read with rule 8 and 9 of the said rules on this 30th day of August of the [ |['1o | 19gs NITYAHARI KUNDU | 981 12 12 GODOWN
) ) . . ) ) 13. | 5208 NITYAHARI KUNDU 981 18 18 GODOWN
The borrower in particular and the public in general is hereby cautioned not to deal with
the property and any dealings with the property will be subject to the charge of the Indian 14. | 4969 NITYAHARI KUNDU _ |982 23 23 COMMERCIAL BASTU
Bank (Erstwhile Allahabad Bank), Mellak Branch for an amount of Rs.23,02,202.00 | [|15. | 1766 NITYAHARIKUNDU _ [990 35.805 35.805 COMMERCIAL BASTU
(Rupees Twenty Three Lakh Two Thousand Two Hundred and Two Only) as on| |[16. | 1926 NITYAHARIKUNDU _ [990 6.797 6.797 COMMERCIAL BASTU
15.05.2024 and interest thereon w.e.f. 16.05.2024. 17. | 5178 NITYAHARI KUNDU  |990 16 16 WAYBRIDGE
The borrower’s attention is invited to the provision of sub-section (8) of section 13 ofthe | |[18. | 5284 NITYAHARI KUNDU  [991 17.856 17.856 COMMERCIAL BASTU
AC[, in respectoftime available, toredeem the secured assets. 19. | 7612 NITYAHARI KUNDU 991 7.146 7.146 COMMERCIAL BASTU
Altaton dDes‘IJf;ll)tl:nd%f H;_e meovablﬁozf@ﬁl’tvt oalonent| 22480 NITYAHARI KUNDU | 1035/1280 | 20.2 202 NAYANJULI
at part and parcel of land and building having area of 10 decimals out of total exten
of 29.50 Decimal comprised in RS Dag no. 2710 corresponding to LR Dag no. 2710 2. | 5215 NITYAHARIKUNDU gggl 917?:184’ m n COMMERCIAL BASTU
appertaining to RS Khatian no. 363, LR Khatian no. 1247, new mutated LR Khatian no.
2084 within Mouza Birampur, jurisdiction List no. 18, within the ambit of Kalyanpur Gram 22 | 6627 NITYAHARI KUNDU _955/1385 14 14 COMMERCIAL BASTU
Panchayat under Police Station Bagnan, District Howrah together with all easement 23. | 5181 NITYAHARIKUNDU _ |968/ 979 41 41 GODOWN
right attached therewith . Title deed — 1 951/2013, Boundary of the Property: (As per | || 24. | 7886 NITYAHARIKUNDU _ 970, 973 | 36.5 36.5 GODOWN
Deed): North: By 5 Ft wide common passage & Land of LR Dag No. 2709, South: By | || 25. | 1887 NITYAHARI KUNDU  [970/ 973 36.5 36.5 GODOWN
Land of LR Dag No. 2710 (Part) of Mita Gayen, East: By Land of LR Dag No. 2708, | ||26. | 1396 NITYAHARI KUNDU  [977/ 978 60 60 GODOWN
Authorised Officer | |75 Total Area | 769.802 | 769.802
Indian Bank

Place:Howrah

Dated this 1st day of September, 2024

. Kolkata
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SALUTE THE SOLDIER

On the 44th Raising Day of 15th Battalion, The Bihar Regiment, we pay
homage to the Veer Biharis who have made the supreme sacrifice in the
highest traditions of the Indian Army to protect the nation and to bring
glory to the Regiment.
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PREMISES REQUIRED
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under construction {in finsl Staga’ in Village Tikandi, Tebsidl Girea, District Udatpur ai balow
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RASMECC, Piot Mo 1, Block-L, 17 Floor
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Usdaipus, Rajastham 313004, E-mait- shi.3187 skl oo in

POSSESSIOMN NOTICE (For Immeovable property/ies)

[fiz per Appendiz IV reod with rule 31} of the Security Inderest {Enforcement] Rules, 2002)
Wrensas

Thie uncersgnad baing the authorized office: of the State Bank of india under e Secuefization and
Reconstucion of Finandal Assals and Enkrzament o Sacumity Imieres| St 202 (54 ol 3002) and |
AxErysa of powans confamed ender secion 12012 resd with Rule 3 of the Secunly inlamet Enlortamant)
Ruks, 2002 izeued & Demand Nolice Daled 300052804 Taing upon the bomcwer Shil Pravesn
Kumar Hafal Sic. Shri Dev Chand Kalal |o regey e amounl menionsd in the nolice feing

Choraha, Udaipur, Rajesthan 313001 toe an s=ouni B 13,64 241 43 (Rupess Eightesn Lakhs Sixty
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axpansashi das of payment
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avaiabie, lonedsem thesecund assels

DESCRIPTION OF THE IMMOVABLE PROPERTY
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= warw uminnbamiodindia.go.in & a-procurement portal apracure.gov. im Last date for submszion | | Feety Eight Only| 35 on 25,05, 2004 (including Intarest up §o 28.05. 3004} oathaer wih furthee intanes) _
o of hidgin prescribed format 521,00, 2024 op o 3:00PM_ No beokers or intermediaras please thereon 2 fha conirachisl rate plus coats, chargas ard sepenees I deteof paymentwithin B0 daye tom AMARAVATI DEVELOPMENT CORPORATION LIMITED VIJAYAWADA
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AL = whatsommr, Replonal Head Tha bomdaer havmg faifod foompay the amount, nohice is heneby gen o the bomaser and e pubbe in Vijayawada-520010. CIN: U93000AP20155GC105535
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av Ram Babu 1itendra erobin e - Tha BomeeirsGuaanioriMorigagons in padcuar and e publc in general is hemby caioned nol fa RFP No Name of the work T
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y el Indéa, RASMECE, Plot o, 1. Bloch-C, 1° Floor, Central € tad Ares, Hear Parmshiram 03/ADC/RFP/2024 | Consultancy Services for Preparation of Detailed Project Report

(DPR) for (A) Assessment of the status of the implemented works
(B) Preparation of BoQs and Cost estimation for the Works as per
Current Prices for total remaining works (C) Preparation of tender
documents for Trunk Infrastructure, Flood Mitigation works etc.,
(D) Calling for tenders and assistance in Tender Evaluation in
Amaravati, Capital City of Andhra Pradesh, India.

The detailed RFP document can be downloaded on "ap-eprocurement” portal from
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Sep Bandhana Sep Ca.rr}ehus Sep Suresh n— mm Baed It rssnses frrpounl dre menticesd bsow: - 7. | Uinuidation commencement date of corporate | 27 August. 2024 (Crder recaived from
Oraon Minj J Ram —L"-l::— Hame & address of Borrowarns | Guaranion Morgagess- M3 Skysel Agrobech |Borrowed) dabilor he Han'Ble HCLT, Kidkata Beach on
=y Wmmmm w Through tts Pariner Regitered Oifice Address:- 411, dih Floee, Crown Square, Gandrd Path, Fth Augusl, 2024
Varshal Nages, Jaipur {Aaj ) 30202F, Unit fddressi- 176-0, Swolwara Indusiridd Area, BICO, : o
wwife o, oo, 0. -2, W, 3. v, -1, T St (Rag ) A02017 (1) Mirs. Shivani Gelera wio Mr, Mskad Jain (Parines] Adkiress - Piotbia | || :ﬂ;gﬁgﬁmﬁﬁmﬁm'““‘"“ Elfi;ﬂ: R
: 44 A, Gopatpura. Jaipur {Raj.) 302015 £2) Mrs, Shagen Praveen Bangarwa wio Mr. Praveen ; L
FIGE ﬂﬂﬁqﬁﬂﬁlﬂm_ﬂ’ﬁﬂﬂﬂﬂqﬂﬂ 16 f&.30.08.2094 | |Bangarwa (Pariner) Adcress: - (4336, Ond Poor, Chitrsknes, Vaishah Magar, Jaor (Rap 1] | | NEORINIMRZ0a0TeEY

62021 (3} M. Shivaad Gelara wio Mr. Mokul Jain |Gosrastor) Address: < Plot Noo 44 &,
Gopalpura, Jalpur (Hap} 302015 (4) Mre. Shagen Pravass Oasgarwa wio Mr Praveen
Bangarws (Guaranber) Addmss - OE-336. Imd Foor, Chitresoot, Veshall Nagarn, Jegar (7))

[Regulafion 12 al the Ingalvency and Banknpdsy Baard al India
{Liquiaksiion Procsss ) Requbrors, 7016}
FOR THE ATTENTION OF THE STAKEHOLOERS QF

SIGMA-C INFRASTRUCTURE PRIVATE LIMITED

1. | Butharity urder which Carporate Debtar o |Regatrar of Companies - Kokata

ncomparalod | mgisend
4. | Corporate |dsntily numbes ¢ Limitad hahilty
dnnr icalion number o Ii::!r,{uurale Detitoe

5. | Addesa of Ihe Registered Ofice ard Princical

LSS0IWE M PTCIRENS

Registered Ofice : 524 Shakespeare

Address : 36, Absrach Sashns Lane
Bastegghala, Phoafagan, Mear Paeanping
Hodel. Eodkata - 700010,

5 |Adoress and esmail of the llguidalce, B3
rirgistend with S Boand

i s, vemeite o e ¥ o o Ref. No. 2023100008800 4 ufity | | 02021 (3] Mr. Fravesn Bangarwa S/ Mr. Balram Bangarwa (Guarantor) Address. - D§-336, Emall : hansrajjaria@gmall com
- — . 2t Floor, Chdrakool. Vaishab Nagar, Jaipur [Raj ) 202021 (8) Mr. Pawan Kusar B =" T e
Sep Soma Sep Manijar Sep Ram Sep Shiv Nath Eﬂ:?lﬁ‘f g M, T wom A 81222, ﬁ'ﬁ o - FF, ARHE T ,,.I,IIIE,::';'HE;“L"E'“I [:;H:'""ﬁ;.i,?:w::s' _;,'5',,,,,i,gs‘ﬁ[,ﬂi'm’m“;;:“f:':?;,u_“a'“!,’,',:j,,ﬂ 10 [Address and e-mail 1o be used for|Address : 38, Abirash Sashmal Lane,
I Bhagat Bhagat Ashish Singh Lohar g H“FT-":'“F' - 11556, TAUFTT RTE - 5000 T Wi () B mﬂa Hanumangarh {Fai 1236802 correspondence with fhe |iguidator|Bekeghala, Phoobagan, Mear Pasanpuira
! 122543 PUETE, WY SYEET 2P |m4.mun=ruﬁqﬁ{i'rnjhm P S0 | | totad Dies:- Demand Wotice Datar- 041 1/2022; s, 53,95, 414 307 n on 201 V2022 [inchugive IR, PR = (O 40
AND Hﬁw mﬁ;ﬂﬂmmﬁm m:&ﬁﬂﬁmﬂm!l A ters! g 1o 20F10/2022] + further soplcable interest « cost, charges & ofhar expenges atc _ _ Email : sigmac liquidafior@igmai.com
Hav Radha Mohan Singh, Sep Mahesh Oraon, Sep Chhatral Hembrom, RTINS LM TUPY: S -NE ;ﬂhm'“ !ﬁﬁ:lrl:lqilill i Presend owlstanding:- Rs. 59.39.414 38/ a5 o0 201 K20E2 (inclusive Interest up 1o 11, | Lastdata for submission of claims 26t Seplamber, 2024
Sep Kalandi Charan Behra, Sep Ravindra Nath Samal, Sep Raghubansh :ﬂwﬂmﬁ EiE h! Hﬂ“‘?m mmw“;wm mﬁ'ﬂ‘m MMTH “‘ﬂ’l#h#lﬁ 2001073022} + further appiicetl ingsrest + cosl, charges & other expensas eln Mofioa & herebry ghven that Tha Mational Company Law Tribunal, Kolkala Banch has ordared the
Singh, Sep Rampadarath Choudhary, Sep Akshay Kumar Das. B e Rl i P ST | $tabus ol Possession: - Physical Passession rommencoment af fpuidation of Sgma-C infrsinciuen Private Limiled oo 27h Sugest, 2024
e it 1409, 2006 % uesut = sepeeven o 9 e i TR v o Prapariy Inspection dake & Time: - 17,00/2028; 12,00 Nooa o 54,00 FM Mr. Hansra) Jara was appoimied as Liquidatar by (he Hon'ble NCLT, Kotkata Bench on
OP MEGHDOOT vy iy A o e e ks B wEn aiErd R e ' : 27th August, 2024 {Ordar recaived from the: Hon'bie WOLT, Molkats Banch on 28th August, 2024}
4. T vt il W s Tt o Al s | | Give shart description of the immovable Resarve Price [EMD| | 0 0 e Mtk P L wre faduion <l o b S
srratrret s - (1) avabora P sz e | (2) wefors Fivm e g, | | Broparty with known encambrances, if any LBld nsrease Amt,_f | 1 o 261 Septamtit, 2024, 1 1 Lipidair e addras
gy | (1) DT Sofere, S (T) | (4) SovSiern wh i, Faen gy | | Esultable Morigage Commercial Progerty of Oftice No. 411, 4th| Re. 17,086,004 mebboned et i M. 10 aukiaio A
{Ii]-'-H-FIH'IJ:I'Iﬁ (i il'ﬂ?'l l:h}q'ﬂmﬁﬂm TS TR, mmﬁﬂ'ﬂ?: Flonr, Crown Samare, Eamih| Pain, Vaishal| Nagae, Jaiper (Haj.) 1n| Re. 1,79, 600/ Tha financial cradilors shal submil thair claims wilh peool By ebedronic meses anly, A1 ofhar
the name of Mrs. Skagun Praveen Bangarwa wio Mr. Praveen| Rs_ 10 000 , it * stk S e it i
(7 }Wmmﬁ'ﬂ‘m FEE 4 S S, HEE A e e Bangarwa, Admeasuring- 190.62 Sq.Ft. (As por Bank Recorss)| Ewn Doresi Lagt gare | | CTo/1OrE M Bubmit the claima with the peood in person. by poat of by slectranic maans.
| {H) Eﬁﬂil ;EMFFT 'El'ﬂfmﬂ'ln;: pa | Wﬂ'ghmm 7, F W, R 0, Aegictered within Julm{ﬁaj.b.ﬂugmu by:- 15.F'J]!J'IIIEI Submission of false or mskeadng proof of claims shall afiract peraltins
JFEEE | {9 ) T T areHtes T 0w the Korth by —100° Wide Rezd, On e Soulh by - Flot Bo. 20, I IF Eags & alakakeidar d birdl e claens during the Soudalian g (e ch
. . #A ﬁim:m =l T T # oA & wrEi e O g | | 0 ihe Easl by - 0iher's Praperty, On fhe West by - Plol Be. 70 i A arulllrm:e: E-:isu;':a 5I|i:§::b|:||:; 21':;:"; In: :::r:-;mll;:;j:h:tﬁesdflzlal:lpurmmﬂ.:ﬁ II;;E?IU'I:
Sub Ramyji Sub G Panda Nb Sub S H CHM H K Ojha wwrm & Fwen & fFm oam "‘Eﬁﬁm' 1410, 2624 (IS} TR Tt et 7 =1, | | Date & Time of E-auction:- 20082024 0200 Hoan to 06.00 PAL (With undimitad Insaivency and Banknipicy Boand of India (Insokangy Resolution Procass for Corporala Persons)
Yadav Urkuda T e - o, g o Fiven - St w0 T sl e o gxtensians of 10 min, sach) Regutalion, 2016, shal be deemed 1o be submitled under Section 38
— E}T ST ST o A | e e o vl st/ S g o o W S| | For getailed terme and condiions of the sak, peaza reter to-the link provided in Hansraj Jaria
T 30w & S YA T e T R, At e, A d o] | niips.dienakzgin and ntfps:éwvrsbankotbarada. in‘e-auchion mm Also, prospactive Liguidator
F b= Dililprs msy conkac ehe suhoed officar Branc h oo Mobile A0S401R31 3 Dale - 01.09.2024 Segre-C Infrasinicturs Privede Limitad
- (Rredt oraf) S4B 3fATHY | [ ate: 30-08-2024 Proce: Jaipur (Ral.iAsthorised eficor, Bank of Baroda _sew s s bwai] | Prace Kl 1881 Reg. No. - BEIPA L0ZIE-NGE35/2015-2020/1 2663

HavAL
| Choudhary

Thakur

Hav Kabindra

Singh

Hav Ranjit
Kumar

SARFAES| Notice Under Rule 8 {5)-D by Private Treaty Salke

Descriphion of Property

AU SMALL FINANCE BANK LIMITED

Begd. 081 19-4, Dhuleshwar Garden, Ajmer Road, faipur-102001 {Rajasthen| [Endie] CiM: LRE911RII006PLC011EEL

BFFIE&L LIMWEEAT

Received
Amount By Buyes

APrIGLORAL CAPRI GLOBAL CAPITAL LIMITED

Ragistared & Corporate Office ;- 502, Tower-A Paninsula Business Park, Senapad Bapat Marg, Lower Pared,
Ftumizai-0001 3, Clrcle Offica 158, 2nd Flnor, Pusa Ross, Mew Dethl— 110060

DEMAMND NOTICE

Under Sechon 15,5 of he Lpsunlaston And Beconshcion of Financal AzzalzAnd Exdorcessan Of ceecurly Imisees] Act, S0 read with Rl 3% ol the
Secunty imaves! {Enfomement) Rules, 2002, The undersigned & o Authonsed Officer of Capn Global Capital Limied £CGEL) arder Securiisation And
Rezonsnuclon Of Snancial Assels And Enlorcemenl ol Seciety Inieresl Act 3002 |the ssid Adf). Inexestize of powers confermed under Seclion 13(12] ol tha
s At readiwith Rule 3 of fa Securmy Inleres| [Exforoeman] Rulss. 12, e Authonsed Oficer has ssued Demand Molices under seciion 1.30710f the said
At calding upon the lokwing Bomowen(s) [the “ssd Bormowsns| L 10 repsy he amounts menlioned in he reepe ctive Demesd Motice(s) isswed b hem tha

Lp Jewellers (Barrawer], Commercial property situated at Shop No, 8, Old West [ s 521,000/ |  Rs, 821,000/ angalsn given tedow. Inconnection wihabove, Notce isherehy given, once again, 1o e Said Bomowerie) to.cay 1o CGUL. within Bl dayt o tha putiicaton

s Sl 570 Mand Lal gate, East Side Hamsagaria, Wall, Ward No. 9, Tehsll | [ Eight Lacs | {Esght Lats Tuwenty of Tis Modos, fa Esount indicaled herein below, together with [urher appicabie inlsees] from P daleys) mentoned betow 1 e date of paysen| and'or

Soni{Borrower) Batangarh, Distt Chury Rajasthan 331022 Admeasuring| T.ante One O ThakiEa i realizafion. payatls undar freloan agreemaent raad with olher documentshwntings. if any, axacated by the =aid Bomowars). A securky fordum repayman of

r Smt.An|u Son W0 Sanfay 500| 19.83 5qyds anl,.u:.'m.‘l dnby} the bean, The fofiinaing aseds fees bean momGaged io COCL by e Laid Bimee 5| espe i
L/ Hav Rakesh ]_}.)/Nld(hG C L/Tl‘\lk MK é.}/l Nl((ﬂ]l) K [Co-Barvaver) E‘;.IwiTg Igtq::?ﬁuﬂlq'n;lﬁha;.hsl.:;_:,l -HIIIELII_'S.EIIIII'_'IEI: Jr-igl'r:-;_'_.ll?.li {;ql-::- g.| Name of the Borrower|s) Darand Molize Descriptian af sscured =328
radnan iwari oudha ' esl— i ¢ HArkn = H, :
i 'f"t‘"'*.“f" E:_"“ﬂf E:a"]“ S Sauth— REMENING LAND OFSELLER M.| Guarartor|s) Date and Amourt (Immovable property)

e 1, | Lean Account No. T-Aug-24 | PROPERTY NO. 1 All Pince and Parcel of Property, Ama Admeasuing 330 5q. Rt

H Loan No- L9001 6E0T1 0888503 LNMEPLIDOZ1Z1412 Rs. 3211352 |Mandwa Road, Part of Paka Mo 2139, Jalor Derwajs Takika and Distnet Pali
= & 19ouTcTideTat 30 || BOSO0DUSTTTARY (Meew) (Fal Rajasthan 306401 Bounded as Folows: Morth: Mangi Lal South: Housa of Mufat I
L . - Branch} Suresh kumar {Borrowsr) East Road West House of Maga J PROPERTY NO. 2 AF Fieoe and Farcol of Shop

The Secured credibor fdutheceeesd affcer has received an ofer io purchases of sbove mertioned properbes.  Soerower have ary prospective k¥t Shanti Ded Wio Mr. Ganegh Ne, 25-C, Ared ameasring 11166 sq. FL, Jaion Darwssa, Trilka and Dislrict Pal

L betier buper higher then sbove price, them requesdbed 96 serd Rim with D0Pay arder oF 10% of his oM amount within [feessn degs from the Lal Mirs. Mirma Dei Wie Mr. Strosh T et ol : 4354 II. ;
: date ol netioe arsl balenoe arsdurt will be regured o he depasited witkin fileen dags from the aoteptance al his oMer atherwise (he TP . . Fajazthian 306401 Bounded 25 Foliows: Nori Road Scuth: House of Jendra Kumar
l"""";' ; praperty will Be soldtaine cfier wlsie b spooned creditt A utbarised affices B rocehod wumar, Sh, Sanjay S 5h Dingeh East Shop ol MendreBumariest: Shop of Bhupends Kumad Pirburss
- - — i~ i ¥R Humar | Co-Borrawer)

L/Nk Subash L/Nk Vinay Sep D K Singh Sep BR Placed Churu Date = 31-08-2024 Authorised Officer AL Small Finance Rank Limited i said Bomowers shall il lo make paymet 1o CECL s akeesied, COCL shall proceed dgainsl e above secured agsels undar Sedion 1304) ol the Acl
Chand Toppo Munda and the appicarde Aules, erinaly & e faks of fe 25id Bomowens 85 |o the vosts and coraequences. The zaid Borrowens. &re pronibaed under the Act from

-

Sep Joseph
Khalkho

- Sep Mukesh

Kumar

Sep Munaf Bin

Sep N K Bhoi

POSSESSION NOTICE

EDELWEISS ASSET RECONSTRUCTION COMPANY LTD.

CIN: U67100MH2007PLC174759
Retail Central & Regd. Office: Edelweiss House, Off CST Road, Kalina, Mumbai 400098

Place : Pall Date : 0170872024

tranzfaming the aloresad assts, whether by way of sake; Inase or othenetzs wibou! the prior wiiten consent of CGUL Ay parson whi contravenes o abeis
conlrvention al the provisons ol the sartAckr Rules madethe reunder, shall be iable b mprisonmen aodion pesalty a s provded ondar lhe Ad

Sdi- [futharind Officer| For Capii Gliobal Capilal Limited {CGEL)

within 60 days from-the date of receipt of the said notice.

by the Borrower and EARC exercises all its rights as the secured creditor.

the date mentioned against each property.

Whereas The Authorized Officer of the Secured Creditor mentioned herein, under the Securitisation and Reconstruction of Financial Assets and
Enforcement of Security Interest (Act), 2002 and in exercise of powers conferred under Section 13(12) read with (Rule 3) of the Security Interest
(Enforcement) Rules, 2002 issued a demand notice as mentioned below calling upon the borrower(s) to repay the amount mentioned in the notice

Thereafter, Assignor mentioned herein, has assigned the financial assets to Edelweiss Asset Reconstruction Company Limited also as its
own/acting in its capacity as trustee of Trust mentioned hereunder (hereinafter referred as “EARC”). Pursuant to the assignment agreements, under
Sec.5 of SARFAESI Act, 2002, EARC has stepped into the shoes of the Assignor and all the rights, title and interests of Assignor with respect to
the financial assets along with underlying security interests, guarantees, pledges have vested in EARC in respect of the financial assistance availed

The borrower having failed to repay the amount, notice is hereby given to the borrower and the public in general that the undersigned being the
Authorised Officer of Edelweiss Asset Reconstruction Company Limited has taken possession of the property described herein below in exer-
cise of powers conferred on him under sub-section (4) of section 13 of Act read with rule 8 of the Security Interest Enforcement) Rules, 2002 on

Craners s biamed

balow and furthes interest Bherean,

Mame af the Borromangr

AAVAS FINANCIERS LIMITED
(CIN:LE5923RIE01IPLEOS4:297) Regd. & Corp. Office; 201-202, 2nd Floor,
South End Square, Mansarovar Industrial Area, Jalpur, 302020

POSSESSION NOTICE

Whereas, The undersigned baing the Authorisad Officer of AAVAS FINANCIERS LIMITED ur'-:ler the Sacuntksaton and
Repanstruction of Financial Asiets and Enforeement of Secority Interest Act, 20003 and in exercite of powers canterred upan me
under secton 13412) read with Bule 5 of the Security Intanest I&ﬂnﬁ:mclar"u!r':.IL Fuiles 206, issuad a Demand Motice allng upon the
r it v o ey e amcunt e tio red in the respective nobice within 60 dey From the date of recespt ol the e
notice, Tha barmowers having fdled to repay the amownt, undersigned has @aken possession of the properies described hereln below in
Exeriie al p:!hﬁhmﬂeﬂdann!eund&l Section 13[4 of tha !.-HH Act readwith Rule D of the said rufes on Ehe dales meenbionaed as beknw

The borrower andzuarantor in garticslar and the public in
deakings with the proparty will be subject to the charge o7

&tl‘-ﬂr.ﬂ-ﬂ heraby cauticnad nat Lo -:Ien_l with the prapeérties and ary
tha AANAS FINANCIERS LIMITED for an amaunt mentioned as

Drate & Amourt
of Demand Batice

Description of Property

" Sep N K Ram Sep Pradip | SI[  Nameof [Nameof| Loan Account Borrower Name & Date of Demand | _Date of |Possession MAIVADEV], CHANDRA SHEEHAR, 5 JAN 24 P NO-15 LAXMI NAGAR,MANDHARPUR PHYSICAL
Yadav No|  Assignor Trust Number Co-Borrower(s) Name | Notice & Amount| Possession| _Status TANWAR, ISHAWARLAL Bi: 1013731/ & | DELHI DALISA HIGHWAY MODE RAIASTHAN | POSSESSION
1 Mis Bajaj “EARC | 6CORSE47451012 | Mr. Kajor Mal Sharma (Dayama) |~ 31-01-2023 Physical {A/C MO.) LNOKB00619-2001 16632 s, 296081~ 303301 ADMEASURING 200 50 YD5 TAKEN ON
OP RAKSHAK * | Housing Finance | TRUST & (Borrower) along with & 27-08-2024 Possession B LNDKEDAZ20-210169371 4 AN 14 0 ALIG 24
. s Limited SC-422”| G6CORSEFH664345 | Mrs. Supyar Devi (Co-Borrower)| Rs. 6,83,854.89 /- e e ———————————— S N —
Nb Sub D C Tudu, Nb Sub Lalan Singh, Nk Purendra Majhi, L/Nk : : : - . i
Hridva Sineh. Sep Inderaiit Sineh. Se \%’a a Kumar. Se OrnJ Prakgsh Description Of The Property: “All That Piece And Parcel Of Property Shop No. 13. Veer Gurjar Complex, Ward No. 13, Gram Dhobolai, Tehsil !"'“TH URA BAL SRR D FSEP 22 OPE "r"' SITUATED AT PAT TA NO.76, WARD. | PHYSICAL
ya Smgh, Sep ) &1, >€p Vijaya fumar, >ep > | Chomu, Jaipur, Rajasthan-303712, Near Main Stand, Dhobolai, And Bounded As Below-North-Other Land/ Property Of Sellers, South-Public Way {A4/C NO.] LNBRDOZ916-130078025 fis. ABB356/- ”':L 06, TODAPOL RAMDEY I KE MAKDIA KE | POSSESSION
Sep Niraj Kumar. Your gallantry will continue to inspire us forever. We, (Rasta) Cc Road, East- Shop No.12, West- Shop No.14. (Owned By Kajor Mal Sharma(Dayama)” TREP 22 FASS, MAINWA, TEH, MAINWA DIST BUNDI, | TAKEN ON
: : : BF = AAJASTHAN ADMEASURING ¥51 50, FT. 30ALG 24
the fraternity of the Veer Biharis salute you and your brave families. .
. . . e HDB Financial EARC M/s. Vaishnav Idali Dosa along with 07-11-2023 Physical
The Bihar Regiment Association 2. Sioenie TRUST 9144482 | Mr. Pramod Kumar & Mrs. Rupa Devi & 29-08-2024 |po oo SANTOSHSONI, . - 13 DEC ; .- WARD NO 10, SISOLA B.0, MAHAVEERPURA | PHYSICAL
CENTRAL RESERVE POLICE FORCE SC - 483" (Co-Borrowers) Rs. 14,27,502.52/- lJI:EI"‘.'f-H CEEPAK,DE VE ﬁ-!-“ HAN s, 1333 .?._.--5. - W.*-I'_'“._'I'J’- i |_:'Nki I;|:'-I|'I I_‘-‘F: |.'3_' NFJ POSSESSION
e —— | il 160 WO, LNANDO3 3 1-220156208 11 DEC 2% 01503269 1001821) PIN- 323301 TAKEMN DM
] DESCRIPTION OF THE PROPERTY: All The Piece And Parcel Of Plot No. 1298/169, Khasra No. 1826/361, Rajendra Nagar Yistar, Pali ADMEASURING 747 5Q. FT, ShaUG 24
Admeasuring Area 72.22 Sq. Yds. And Bounded On The- East By:- Dungar Singh North By:- Road 20', West By:- Om Prakash Vaishnav & South
By:- Rajkanwar/ Ratan Sing MEENA MEEMA, MR, YATISH R BIAR 23 HOLDING NO. - HOUSE NO. MNCF 331 & PHYSICAL
The borrower's attention is invited to provisions of sub-section (8) of section 13 of the Act, in respect of time available, to redeem the secured assets. i;ﬂ:ﬁ:ﬂ%ﬂ; LNETADIE 21200220037 Hi‘ ;Iﬁi' ?,J; ﬂiﬁiﬂ?'&%ﬁf& TL ?I :;;i.ﬁr.ng ':L,_;..; THAN ?E,,;? rl:h[i..:m
The borrower in particular and the public in general is hereby cautioned not to deal with the property and any dealings with the property will be sub- kel ) ADMEHU Ri HG i'-l HI I'-tT i . 31 ALIG 24
ject to the charge of the Edelweiss Asset Reconstruction Company Limited for the amount mentioned below and interest thereon. e rh ey T rr—
Place: Rajasthan Sd/- Authorized Officer Flace ; lafpur Date: 01-09-2024 l.uthn:rls-ed Oficer Aavas Franciers Limited
LY Date: 01.09.2024 Edelweiss Asset Reconstruction Company Limited
Shaheed Head Shaheed Shaheed —
Constable Constable Constable - 1T m m
Ramchander P K. Vijayan B. A. Kakre = :
e
A 1o T 28.01-1952 To gy ST (54 UgHYT FaavT qoss, siug
04-10-1934To  01-09-1981 0L091981 AAVAS FINANCIERS LIMITED teife . vy, 0. 0d. -2, T T, 61, S
01-09-1981 45 Bn n (CINLESS2 22001 PLCD34297) Regd. & Corp. Office: 201-202, 2nd Floor, Sowth End Square m" T a'h]lF .
45 Bn Mansaravar Industrial Area, laipur. 302020 ‘ ' ' f8.® .I"I“l!il 82/2019 fe.. 30.08.2024

pravian o Rule BI6) of the Security Interest (Enforcement) rules, 20032

tha Secured Craditor, the ghysical possassan of whichihas been ta

AUCTION NOTICE

Auction Sake Notice for Sale of Immaovable Assets under the Secuntsation and Becanstriecton of Fimancial Assets and Enforcermant af Security Interest Act, 200 read with

MaaThee 5 P by piveary 10 Lhe o blic i geperaland Inparticuar bo the Bormawsr {41 and Guarantor {5) that the bebaw dederibed Imfmovable property n-a-fLuag.ed."-.ha-'gud i}
kan by the Authorised Officer of AAVAS FINANCIERS LIMITED Secured Craditor, will ba sald on a5 s
wibiere B0 s wihat i, and Whiatever there is” bass. The Solaals of thé cases sré as under

it LRI

|Hmmufmfﬁmmihimﬂlm‘mqﬂﬁmhﬂmﬁ 2 02 FITRTT,
ey #1 9E, m T e - ﬂqmmn@m?lutﬂqjﬁﬂ-ﬁfqﬁﬂaq
AN gt T e T, e AT TrE A, a F T R et - operdy
e Firem - :anl.mﬂmqmutﬁ“m Wﬂm-lﬂlllm&tﬂ'ﬂhﬂd‘{ﬂ}m
A 2 TR WER, W erEE e ERM-12587 7 w3 P o (i), W omew

Date & Date L Reserve | Earnest | Date & Place of Tender T G e i, sy o e e vl sy iy e e o
= - - A 4 Guarantors/Mort 13{2)Demand | Poss- Property For ; Open & Auction at z -ﬁl-:h? st T o v g e afre o gt #H 78 wEves

Shaheed Naik Shaheed Constable ~ Shaheed Constable A R Notice [ession Praperty |Property| Auction |Aavas Financiers Lid. 1 st e o g ot e e e e d
Dariyao Singh Raghubir Sharma Raghubir Singh PRIVANKA VLAY, ME, fls, TIUM 22 | 14 SEP|FLAT MO F-5 15T FLOQR, PLOT NO. C-42, A5 Bs. 11.00 |201-202.2MD ;ﬁgﬂ affxitarm 2 v s, g, = mﬂi srarer, % fwslt o
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1 September 1981

The 45 Battalion of CRPF was deployed to conduct counter-insurgency
operations in Manipur. On 1 September 1981, while on an operation,
the unit encountered insurgents. In the ensuing firefight, the personnel
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